
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAi c>

SHRI V, NALT,ASENAPATHY
MEMBER (T)

ATTENDENCE CUM ORDER SHE''.OI-J!E HEARING OF MUMBAI BENCH OF THENATIONAL COMPANY I"A.W TRIBUNAL ON 2 4.OA.2OI7

NAME oF THE PARTIES: Smt. Shobha Ajit Kirloskar
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ORDER

At request of the partie, list this matter on 15.9.2017
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